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RemittanceofPension

Wh awew b sndig te pode for
(S0 2 of! d pprEN N @Ess wee te NR
cooened does it have ay dher noome n
it alosd debs haebemaonad D
et ebe o ppEn wat =y (o))
Cateed Accouias Caticaie ad Tax
GaaeNo  dpdn Gk fon hoe
Tax atoies Tegdat dod hones;
ant ace e @k fon te peEN
sy de td te gk ome &
B bag dedwed by tem

Importofgoodsfromamembercountry
ofAsianClearingUnion(ACU)through
asupper in atrd country

Adosed  debs hae beenpamied D
make pgyment for mpots N any pemited
ey ahyses n @ wWee te agi
dte gobb etht o acutly de ten
memorautess o ACQut goos ae dyd
fon ACUmembercounty  (Oher  ten Nepel)

AdvancepaymentsagainstExports

Auhoised  deders have been delegeied
powes © dov Inden eqpaes D rEEe
ogses lues pocd § te e d et
on such advace does nat exoeed Lbar +100
bess pots @ te sprmes © be made
apad te adarre pymes L EEWd ae
monoed by te bk n da hogh  whcth
te adaxe pymat s eneded  ad ()

te dpmes ae macewin  oe year fom
te e d et d adare et h G
wee eqoes  ae udk D mdedes

apgd aaxe pmas eEed byten o
exports,authoriseddealersmayallow

ek onas dd o adae pymas
=y oail) pood te unbd patn

o te adae 5 |uded whn apaod o
aeyar d b BEHE ocpoddn d () a
Caeed Acouias  cafice et te
aouts 4 ogadg n te bds O te
epaoter and has not been adused n ay
marg;, adf adhan e te adawe
wesmt apd eqos D bemecen pusae
d ayutatky gen b hpat Tece God

auhaies n egpd D Uinet d eqat
dien [ howeg te adare wseand
n that d epat dien te epo

sod beadied © sbmt a NoObedn
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sy ethsd

RefundofExportProceeds

Red o poseds o goos eqoied  fom
it nmeybedoned by te adosad delr
trough whomthe pooseds wee receved
ath gk ae enmpoed D Ith anaooout
d poor ey e adpodd sy
cdoaumely edbe egady et o
gok b th adesas o eept  d te
goods by the foreign  buyer s produced.
Auhoised  dedes doud aso advee te
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epoter o surender the proporionate
mates add d f ay

Merchanting Trade

Adosed  debis hae beenpamied D
dow adare mmiaos by dn medat
tadkas woae tr asmes oy aad
aimd ads eBed byte B pood
te adosd  ddr B R dot te
s d te madat tedr D pabm
te dipios udy te ady emEed fon
te e adta te tasdn  wold et
nhaxe pd o©te nadat s F te
anout o adance mEmine  eosedks USS
15000 agaaee fon an nerdod berk
d e ogk th dod kedeEed fon
te tepn s o gob h auh @ te
atosd dey dod nor te E@sdn
Desre e t 5 compeed ad pooeeds
ety o d gobagld O te ten
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Release of exchange for medical
treatment/checkupabroad

) Auosd desbs  hae been pamied
D e atod edaye D pos WO
hedHn g9k diig tae Vs aiod Tr
busess, e, puposess onte bess o a
e fon te aady dooohogd
ded st D bEN o Bades
n oot o epadue mued o medd
et en d te ppsos ol D
Irda

) Treidde hi pesid fr e
o edare o medd dek uw dioced hes
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been reeed  fom US$ 50 b US$ 1000

) t & dH tt atoed deEs Ny
e US$ 150 per ciy b seven days ©
pasos gy diced r medd dek . h
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ClaimsagainstindianTourOperator/
Travel Agent

Adosed  debs hae beenpamied ©
dw erbe byl tur qedosad
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aths

AdvanceRemittancesfortransactions
other than impors
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senvoes, adwefisemet e N oversess
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' hd suh s

ebe 5 meckdodd v Yo esue
tat te bedmy d te adaxe arbe
hes 1Ed s dbdos uty te aied
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Arrangements with overseas news
SEVOES
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SundryRemittances
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Remittanceofchargesforconducting

feashity sudy for poeds t be st

upabroad

Auhokged dedes  have been delegpied
pones b cbv |vbEe Yo USS 10000
by den compaes © olesees  comday
opsEls O coddg By dks
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r pggs O e WPpad by te pguosd
pt vauesadonred shEs d te
hden aompaes on podudon d(a)nme

the assgment hes been compeied and (©
uteekdgeticae epdy et d
hoometx

Remitance of bonus o Indan nationals
postedabroad

Auhoised  dedes  have been emponered
D dow mEmiane o g amout o bows by
hden  fmstompares D g anbes wo
arelndiannationalspostedabroadon
podldn o doumaly edae n ot
o te remiabe  amout and oeriicaie/

uteedy megady  paymat o e B
Hospiaity

Adosed  debs e benpamied D
dowv eras n EMusETEt d eass
mued  byten  rees eppced by oen
fmstompeares noredn wh tad D
hdh adbak asdo eass nmued oo
mnerd t&d bigg boadg e o
poldn o gpogoee doonehy  edbte
n 9ot o te arout sagt © keEried
posked suh eqasess ae © be met by te

O Nowesdet  vEios

gat n &@ns d te ppxs o aEd
Issueofforeigncurrencynotesto

foegn  tousislsiudenis agad  wad
remittances

Adosed deses e beenpamied O
me ban awey s ewmdy USS
ok eydt bBEn  oEAES
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apgd nad emibneess el n e
o Whe foegn amey noes meybe
B bbean s B nteeed
egn dbs ddig n hth tee neyle
issued whentey ae gong aboad duing
veeedn ade amdEyg e ks n
kg & \ddn dte prg tes

Remittanceofprovident/pensionfund
controuions 0 eqaree  daf

Auhoised  dedles have been emponered
D dw mEraess n et o poaoat
pEEApEaTLEN s d ten
emoess o hden  imstompanes who ae
m ppmerely bt n hda n aocee
wih te ssve oodios o the foegn
reod  coared

Remittance of Commission/
remuneraion O norHesdent Directors

Ponas hae been deagpied © auhoised
Ges D dow mEmianeess o commey
EvusaEn D metht  des  d ohn
amEes cpoddn d acd ay d
aced bbe deg o te aonpay o
wh awak 92 diy caid by a Creeed
Acoouniant indicaiing howthe remitable
amout hes been aved @ ad a caficale
udeedy |eadg paymat o nome B

Remittanceofclaimsagainstmarine
nsurance  poices  coveling exports

Auhoised  deders have been deleggied
pa/\ssbaleemrre d'nsuame da'ms
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